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FORM B
PUBLIC ANNOUNCEMENT

{Reguiation 12 of ihe Insolvency and Bankr Board of Incka
(Liquidation Procass) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
REOM INFRASTRUCTURE AND CONSTRUCTION LIMITED

|

2 | Dmte of ncorporation of comporate dablor | 22 02.2007

3. | Authority under which corporaia debtor  Register of Companies - Dathi
o _ i D T
| idermification No. of copomie deblor

| 5. | Adtiress of the regstered offics and D- 19/ 1, Okhis Inclustrial Arga, Phase - Il New Dehi

princpal ofice (I any) of coporate South Dathi- 110020

‘.m £
", Dale of closure of Inscivency Resokion | 27.11.2022 Sl
7,!mmm1tdmd 2811 2022
. Corporate Debbor
|{ 8. T Narme and registration rumiber of the Satya Prakash Gupta
|irsohency professional Rotng as BBI1PA-001 FLPOOTI7/2017-2018/11234
i

o | Address and e-mai of the Liquidaior, a2 | KBDS & Co. 808, Erus Apartment, 56 Netu Paos,
registeved wih the Bosst New Do, Nesional Gapiad Terrtory of Daibi 110019

%
Emai gpginancedgrmal com

10, Address and emal 1o beused for | KBDS & Co. 808, Excs Apasiment, 55 Nebru Place
| comespondance with the Liuidabor New Dahi, Naonal Capial Terriiory of Delli 110018

i

Emak: daticn e ral Sorm
11, Last date for submssion of caims 2812 2022 (Being 30 days from 29.11.2022. ia. the
' date of receipt of Hon'bie NCLT order by Liquidaton

12. Classes of cradiiors, ¥ any, under ciause | Not Applicabls
| ) of subr-saction (BA) of section 21,
:mwumm

| profeasional
13. Marmes of Inschvency Professionals Not appicatie
| idantitied 1D act as Authoreed

' Representstive of crediions in @ class
| {Thres names for aach class)

| (b) Details of andhorizmd represartiatives | Phyaical Address: Not Appicable

{ti {2} Retevant Forms and Webste: hips:wwwibbi gov.nhomedownioads

| e avaiable at
Naotice is hareby given that the National Company Law Tribursal New Delhi Bench-V has
crdered the commencement of a liquidation of M/s. Ream infrastrucire and Construction
Limited., on 28,11 2022 vide order dated 28,11.2022,
The stakeholdars of M/s. Reom Infrastructure and Construction Limited., are heredy
caled upon to submit their claims with proof on or befors 28,12 2022 10 the Liquidator af the
address mentianed against entry No. 10.
The flinancial ereditors shall submit their claims with proof by electronic means anly. All other
crecHors may submitthe cmwﬂhwodinwm.bypodorthrorﬁc means.
Submission of {afse or misleading proofs of clam shall atiract penafies.

Satya Prakash Gupta
Liguidator

| Date: 02.12.20a22 IBBAPA-DO IP-FOAT37/2017-2018/11234

Place: New Dalhi Reom Infrastructure and Construction Limited




